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 [Sh.  Che!  in  P.S.  ।  nauhan]

 train.  About  60traiis along  with  4265  Up  and
 4266  Dn  trains  for  this  place  have  been
 canceltedsince  ihJanuary,  1992.  Alongwith
 these  trains,  5  ne  is  the  conditions  of  Mjha

 Amritsar  Exy  ess.  With  the  cancellation  of
 these  trains  cnly  a  single  train  i.e.,  Doon
 Express  No.  3009  Up  and  3010  Dn  is  left
 whch  cannot  take  such  a  heavy  load  of
 passengers.  ।.  therefore,  urge  the  Central
 Govermnmentto  restore  the  services  of  trains
 running  6  .ween  Haridwar  and  other  places
 of  the  co  intry.  in  addition  to  that  special
 Mela  Express  trains  should  also  be  started
 for  the  convenience  of  the  passengers.”

 (vi)  Need  tor  early  sanction  of  Cook-
 ing  Gas  Agencies  in  different
 towns  of  Sambhai  Parliamentary
 Constituency

 OR.  S.  P.  YADAV  (Sambhal):  Mr.
 Speaker,  Sir,  there  is  acute  shortage  of
 cooking  gas  in  my  Parliamentary  Constitu-
 ency,  Sambhai.  ttis  only  200.0  kms.  away  from
 Delhi.  In  my  Lok  Sabha  Constituency  i.  e.,
 Sambhal  cite,  there  is  only  one  gas  agency
 for  a  population  of  nearly  2.50  lakhs.

 ।.  therefore,  urge  the  Central  Govern-
 ment  to  sanction  one  gas  agency  each  for
 the  following  cities  as  early  as  possible:—

 ।.  Sanitrain(Sambhal) the  population
 of  which  is  60  thousand.

 2.  Bisoli(Badaun)  with  थ  population  of
 nearly  30  thousand.

 3  Babrala  Gunnor  (Badaon)  popula-
 tion  of  both  the  places  is  nearly  25
 thousand.

 4.  Behjoi  and  Sirti  (Moradabad)
 Population  of  both  the  places  ७
 about  40  thousand.
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 5.  Ujhari-Dhakka  and  Said  Nagli
 (Moradabad)  population  of  all  the
 three  places  is  about  25  thousand.

 ह  would  be  of  great  help  for  the
 women  of  this  area

 (vil)  Need  to  extend  Railway  line
 between  Tundla  and  Etah,  to
 Farrukhabad,  Bareilly,  Aligarh.

 SHRI  SURESHANAND  SWAMI  (Jale-
 sar):  Mr.  Speaker,  Sir,  a  passenger  train
 consisting  of  only  three  conches  runs  be-
 tween  Thundia  and  Etah  and  the  speed  of
 the  train  is  quite  slow  as  there  are  no  gravels
 onthe  rail  track  after  tt  diversiftes  from  Varhan.
 The  passengers  on  board  the  train  also  feel
 scared  because the  anti-social  elements  also
 move  about  in  the  train  quite  freely.  Only  a
 few  passengers  purchase  tickets  on  this
 route.  The  Minister of  Raitways  and  assured
 tn  the  House  that  the  facilities  in  the  trains
 would  be  improved  and  new  rail  lines  would
 be  constructed  and  additional  trains  would
 also  be  intercede.

 ॥  15,  therefore,  requested  that  Tundia-
 Etah  line  may  be  connected  with  either  Far-
 rukhabad  or  Bareilly.  in  case  it  is  not  possible
 to  nk  it  with  these  stations,  itmust  be  at  least
 be  linked  with  Aligarh.  ।  this  line  is  not
 extended  further,  it  will  never  be  oplinallar
 utilised.

 [English]

 MR.  SPEAKER:  The  House  stands
 adjourned  to  meet  again  at  2.30  p.  m.

 13.32  hrs.

 The  Lok  Sabha  then  adjourned  for  Lunch
 ti  thirty  minutes  past  fourteen  of  the

 Clock.
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 The  rear  end  collision  involving  423
 Bitragunta-  Vijayawada  passenger  train

 The  Lok  Sabha  re-assembied  after  Lunch
 at  Thirty  Sx  minutes  past  Fourteen  of  the

 Clock

 [SHRI  SHARAD  DIGHE  in  the  Chanr|

 [English]
 MR  CHAIRMAN  Now  Shn  Mailtkanun

 to  make  a  Statement

 14.36  hrs.

 STATEMENT  BY  MINISTER

 (l)  The  Rear-End  Collision  Involving  423
 Bitragunta-Vijayawada  Passenger
 Train  and  a  Goods  Train  on  Gudur-
 Vijayawada  Broad  Gauge  Section  of
 South  Central  Railway  on  5th  April,
 1992

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI  MAL-
 LIKARJUN)  ।  ७  with  deep  anguish  that  |
 apprise  the  House  of  the  ynfortunate  rear
 end  collision  involving  Train  No  423  Bitra-
 gunta  Vijayawada  Passenger  train  and  a
 goods  train  at  about21  10hrs  onthe  Gudur-
 Vijayawada  broad-gauge  double  line  electri
 fred  section  on  the  Viayawada  Division  of
 South  Central  Rallway  The  sequence  of
 events  leading  up  to  the  disaster  was  as
 follows  The  goods  train  which  was  detained
 at  the  home  signal  of  Tsunduru  station  had
 barely  started  from  the  signal  towards  the
 station  when  the  passenger  train  came  trom
 the  rear  and  collided  ०1151  tt  Due  to  the
 impact,  the  passenger  train  locomotive  and
 the  first  coach  were  smashed,  the  second
 coach  and  four  wagons  of  the  goods  train
 derailed,  blocking  both  up  and  down  lines
 As  aresutt  of  the  collision  3  persons  lost  their
 lives  and  20  sustained  injuries  of  whom  3
 suffered  gnevous  injunes  The  driver  and
 Assistant  Driver  of  the  ill-fated  passenger
 train  are  among  the  dead

 and  agoods  trainon  566
 Guntur  Vijayawada  section  of

 South  Central  Rly
 immediately  on  receipt  of  information

 about  the  accident  medical  relief  vans  from
 Vijayawada  and  Bitragunta  with  doctors  and
 divisional  officers  were  rushed  to  the  site
 The  General  Manager,  South  Central  Rall-
 way  alongwith  the  Heads  of  Departments
 also  proceeded  to  the  site  of  accident  to
 supervise  rescue  and  relief  operations  Local
 Civil  and  police  officers  also  attended  the
 accident  site

 The  Member  Traffic  and  the  Member
 Electrical,  Rattway  Board  rushed  to  the  site
 by  Special  Airforce  Plane  to  oversee  relief
 operations

 The  Commissioner  of  Railway  Safety,
 South  Central  Circle,  will  be  holding  ०  statu-
 tory  inquiry  intothis  accident  from  10  04  1992

 Ex-gratia  payment  to  the  next  of  kin  of
 the  dead  and  to  the  injured  15  being  ar
 ranged  This  will  be  in  addition  to  the  com-
 pensation  payable  to  the  next  of  kin  of  the
 deceased  and  to  the  injured  under  the  Rail-
 way  Accidents  Compensation  Rules,  1990
 The  amount  of  compensation  payable  inthe
 case  of  death  and  injuries  which  deprive  a
 person  of  all  capacity  to  do  any  work  is  Rs  2
 tkahs  For  other  injunes,  the  amount  vanes
 from  Rs  216,000  to  Rs  1,80,000

 Shn  ८  x  Jaffer  Sharief,  all  railway
 workers  and  |  extend  our  heart  felt  condo
 lences  to  the  relatives  of  the  persons  who
 lost  their  lives  in  this  tragic  accident  and
 sincere  sympathies  to  the  injured

 ।  trust  the  House  will  join  in  extending
 heart-felt  condolences  to  the  bereaved
 families


